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MINISTRY OF COMMERCE AND INDUSTRY
(Department of Industrial Policy and Prometion)
NOTIFICATION

. New Delhi, the 16th November, 2005

S.0. 1623(E).—In excrcise of the powers conferred by Sub-section (2) of Section 5 of the Geographical Indica-
tions of Goods (Registration and Protection) Act, 1999 (48 of 1999), the Central Government hereby specifies that the head
office of the Geographical Indications Registry, with an all India jurisdiction, shall be at Intellectual Property Office Building,
Industrial Estate, SIDCO RMD Godown Area, G.S.T. Road, Guindy, Chennai-600032 instead of 434, Guna Complex, Teynampet,
Annasalai, Chennai-600018 as earlier notified by the Government of India in the Ministry of Commerce and Industry,
(Department of Industrial Policy and Promotion), vide Notification number S.Q. 1052(E) dated the 15th September, 2003.

(F. No. 9/3/2003-IPR-1I}
N. N.PRASAD, jt. Secy.
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